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Welfare Schemes for Agricultural
Labour in Karnataka

€6332. SHRI S. M. KRISHNA: Will
the Minister of LABOUR ba pleased
to state the major weltare schemes so.
far approved by the Central Govern-
ment for the Welfare of Agricultural
labour in Karnataka during the last
three years?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR (SHRI T
ANJIAH): The major welfare
schemes approved by the Central Gov-
ernment for the welfare of rural lab-
our in Karnataka include the rehabi-
litation programme for bonded labour,
the rural health scheme, the Inte-
gratedq Rural Development pProgram-
mes, the smal} farmers development
programmes, the food for work pro-
gramme and training programmes for
the rural youth. These programmes
benefit the rural labour, of which
agricultural labour formg a part.

From the detajls available, under
the rehabilitation programme for
Bondegd Labour, the following
amounts were released to the Gov-
ernment of Karnataka: —

1978-79 Rs. 10.28 lakhs
1979-80 Rs. €6.00 lakhs
1980-81 Rs. 8.82 lakhs

Under the Integrated Rural Deve-
lopment Programme adrninistered by
the Ministry of Rural Reconstruction,
the following amounts were released

%0 Karnataka:
1978-79

1879-80

Rs. 256.90 lakhs
Rs. 213.83 lakhs





